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[Under Regulation 6 of the 'nso:::;l;:gezntﬂﬂtll:CIulnr “ﬂl
ruptcy Board of Indi
for Corporate Persons) Regulationsn 2'31(ér]1wlvency Resolution Process istere
FOR THE ATTENTION OF THE CREDITORS OF M/S FIREFLY LéD PRODUCTS PRy E
RELEVANT PARTICULARS ATELIMITED | | ntmati
1 | Name of corporate debtor M/s Fi
2 [ Date ofincorporation of corporate debtor 19.09 ;eof:)gLod Frodcs Prvae Liniag (A)ANN
3 | Authority underwhich corporate debtor s Regist NOTICE
incorporated/ registered egisirar Of Company (ROC)- Mumbal ofthem
4 | Corporate Identity No./Limited Liability Identification| GIN - atthe R
No, ofcomolele Bebier -U31902MH2013PTC248325 Sinnar, |
5 | Address ofthe registered office and principal office |NiravN 8 i : - The Ani
(ifany) of corporate debtor Road 3535312';??11'""“"“' rasaial | Meeting
i » Inane - Maharashtra; Py
6 | Insolvency commencement date in respect of 20Bind, ngn :
S <
corporate debtor Il 3082024 The Horble NCLT, Mumbai Bench, ?h res,i
fgrgll\,ﬂgassed orderon 28.08.2024 in CP (1B) ins;es:f
. : /2019 and received on 05.09.2024
7 | Estmateddateofclosureofinsolvency resoluionprocess | 24,02.2025 (180 Days From Date 07 Goder ,) R
o 23.02.2025 The Ci
8 | Name qnd registration number ofthe insolvency | Umesh Balaram Sonkar resolut
professional acting as interim resolution professional | Reg.No.:IBBI/| PA-001/IP'P-0261 9/2021-2022 RN
. : /14043 the ver
9 | Address and e-mailof he interim resolution Add:10,Om ShantiCHS, PlotNo.8/10/12.rD | | Bi9sha
professional, as registered with the Board No.4,Sector-11 ,New Panvel 410206 The co
E-mail : rosonkar1603@gmail.com along
' , Mob. No. 7874447169 memb
10 | Address and e-mail to be used for correspondence | Cipr.firefly@gmail.com availal
with the interim resolution professional In Con
11| Lastdate for submission of claims 19.09.2024 Tth Se
: : (Order received on 05th September 2024 from | | @PPea
Hon'ble Adjudicating Authority, hence 14 days | | The re
calculated from the receipt of order) 9:00a
12 | Classes of creditors, if any, under clause (b) of sub | NotApplicable e-votil
-section (6-A) of section 21, ascertained by the Apers
interim resolution professional cut-of
13 [ Names of Insolvency Professionals identified toact | Notapplicable e-voti
asAuthorised Representative of creditors ina class Anyp
(Three names for each class) after
14 | (a) RelevantForms and Relevant Forms are available at Septe
(b) Details of authorized representatives are https:/www.ibbi.gov.in/home/downloads hitps:
available at: L Servi
Notice is hereby given thatthe National Company Law Tribunal has ordered the commencement ofacorporate | | castil
insolvency resolution process of the FIREFLY LED PRODUCTS PRIVATELIMITED0n28.08.2024. | | Ther
The creditors of FIREFLY LED PRODUCTS PBWA'_TE LIMITED are hereby called upon to submit their | ;¢
claims with proof on or before 19.09.2024 to the interim resolution professional at the address mentioned pape
against entry No. 10.The financial creditors shall submit heir claims wit;\ pr'oof by electronic means only. (B)F
Al other creditors may submitthe claims with proof in person, by post or by electronic means. , The!
A financial creditor belonging to a class, s listed against the entry No. 12, shall indicate iﬁ c:'g'fig s
authorised representative from among the three |nsoIvepcg profé?lgr;\als listed againstentry No.13to A
as authorised representative of the class [specify class]in °t”“ rahios.
Submission of false or misleading proofs of claim shall attract pe ‘
i ; Balaram Sonkar
'Name and Signature of Interim Resolution Professional . m&gm
Date :Mumbai
Place
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1CcICI Bank

PHYSICAL POSSESSION NOTICE

Branch Office: ICICI Bank LTD Office Number 201-B, 2ND Floor, Road No. 1
Plot No. B3, WIFI IT PARK, Wagle Industrial Estate, Thane (West)- 400604

The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of
the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the borrower(s) mentioned below, to
repay the amount mentioned in the Notice within 60 days from the date of receipt of the said Notice.
Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the
undersigned has taken possession of the property described below, by exercising powers conferred on him/her
under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The
borrower in particular and the publicin general are hereby cautioned not to deal with the property. Any dealings
with the property will be subject to charges of ICICI Bank Limited.

Sr. Name of the Description of Property/ Date of Demand | Name
No.|  Borrower(s)/ Loan Date of Physical Possession N"iﬂcéérﬁ'c',‘r?é‘“t of
Account Number Notice (Rs) Branch

1. [Suresh Patait & Rupali  |Flat No. 401 4th Floor In Building A “Sanvi Marvel” | February, 06, 2023| Pune
Suresh Patait/ at Mahalunge Tal Khed Pune Maharashtra- Rs.
LBPUN00005227271  |410501./ September 02, 2024 26,19,970.00/-

2. |Vijay Bajarang Sutar & |Flat No. 207, 2nd Floor Sanjuda Complex D F H June 12,2023 Pune
Dipali Vijay Sutar/ Wing Co Op Hsg Soc Ltd Wing-H, Fursungi Sr No. Rs.
LBPUNO00005729880  |176 Pune- 412305/ September 02, 2024 19,77,082.00/-

3. | Aslam Musa Shaikh &  |Flat No. 02, Ground Floor, Wing- B, Building- C, April 13,2023/ | Pune
Sabiya Aslam Shaikh/  [Nikunj Heights, Gut No-267/3, 267/4, Rakshewadi, Rs.
LBPUNO0005461585  |Rajgurunnagar, Pune- 410505/ September 02, 2024 19,43,587.00/-

4. |Vijay Suresh Adagle &  |Flat No. 604, 6th Floor, Wing- , “Shree Siddhivinayak | ~ July 25,2023 | Pune
Neeta Balasaheb Shinde|Park”, Gat No. 31/2 & 49 (Part), Wadki Gaon, Rs.

/ LBPUN00003024176 |Hadapsar- Phursungi Annexe, off Pune Saswad 11,52,229.00/-
Road, Pune- 412308/ September 02, 2024

The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount,
else the mortgaged properties will be sold after 30 days from the date of publishing this Notice, as per the
provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.
Date: September 07, 2024

Place: Pune

Sincerely Authorised Signatory
For ICICI Bank Ltd.  _/

PUBLIC NOTICE

All the concerned persons including
bonafied residents, environmental
groups, NGOs and others are hereby
informed that the State Environment
Impact Assessment Authority,
Maharashtra, has accorded
Environmental Clearance to M/s.
Veena Infratech LLP, Shop No. 1,2, and
3 Veena Sarang, Sai Baba Nagar Extn.
Road, Borivali West, Mumbai - 400092
for their Proposed residential/
commercial Oshiwara Vishakha
Apartment CHSL project on plot
bearing C.T.S.No 1(pt) at village
Oshiwara by M/S. VEENAINFRATECH
LLP.

EC proposal No. IA/MH/INFRA2/
462171/2024 and EC Identification No
EC24C3803MH580180N dated
02/09/2024. The copy of clearance
letter is available with the Parivesh
portal and may also be seen on the
website of the Ministry of Environment
and Forests at http://parivesh.nic.in/

M/S. VEENA INFRATECH LLP.

Shop No.1,2, and 3 Veena Sarang,
Sai Baba Nagar Extn. Road,
Borivali (W), Mumbai - 400092
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Online Tenders (e-tender) for the following work are invited by The Commissioner, Bhiwandi
Nizampur City Municipal Corporation from well qualified & experience agencies/Contractors/ Firms/
Company (publicltd./privateltd)on web portal http://mahatenders.gov.in
The details can be viewed and downloaded online directly from the Webportal

http://mahatenders.gov.in from 07/09/2024 at 12:00PM onwords till 18/09/2024 at 03.00 PM for

NOTICE INVITINGE- TENDER
PRESS E-TENDER NOTICENO -3TO 7

E‘?ﬁ BHIWANDI NIZAMPUR CITY MUNICIPAL CORPORATION

offers or to cancel tender without assigning any reason thereof is reserved with Commissioner.

Deputy Municipal Commissioner (HQ & Health),
BHIWANDI NIZAMPUR CITY MUNICIPAL CORPORATION,

submission.
Sr. Nameof the Estimated Time Limit for Earnest- | Cost of Blank
No. Work Contract Completion Money Tender Form
value of (Years) Deposit
Work for the
period of
One years
1 Selection of the Operator 03 Years from Rs.7.33 Rs._3540/-
for Door-to-Door Collection The date of issue Lakhs (non-
and Transportation of of work order. refundable)
- . Rs. 7.33Cr. .
Municipal Solid Waste up Approximate) (Period of work
to Disposal / Treatment (App can be extended, 3000+18
site for Zone | of Bhiwandi if work is found %GST
Nizampur City Municipal satisfactory)
Corporation
2 Selection of the Operator 03 Years from Rs.7.30 Rs._3540/-
for Door-to-Door Collection The date of issue Lakhs (non-
and Transportation of of work order. refundable)
Municipal Solid Waste up Rs. 7.30 Cr. (Period of work
to Disposal / Treatment (Approximate) | can be extended,
site for Zone Il of Bhiwandi if work is found
Nizampur City Municipal satisfactory) 3000+18
Corporation %GST
3 Selection of the Operator 03 Years from Rs.7.82 Rs._3540/-
for Door-to-Door Collection The date of issue Lakh (non-
and Transportation of of work order. refundable)
- . Rs. 7.82 Cr. :
Municipal Solid Waste up A imate) (Period of work
to Disposal / Treatment site (Approxima can be extended, 3000+18
for Zone Il of Bhiwandi if work is found %GST
Nizampur City Municipal satisfactory)
Corporation
4 Selection of the Operator 03 Years from Rs.6.19 Rs._3540/-
for Door-to-Door Collection The date of issue Lakh (non-
and Transportation of of work order. refundable)
- . Rs. 6.19 Cr. .
Municipal Solid Waste up A imate) (Period of work
to Disposal / Treatment site (Approxima can be extended, 3000+18
for Zone IV of Bhiwandi if work is found %GST
Nizampur City Municipal satisfactory)
Corporation
5 Selection of the Operator 03 Years from Rs.6.11 Rs. 3540/-
for Door-to-Door Collection The date of issue Lakh (non-
and Transportation of of work order. refundable)
L . Rs. 6.11 Cr. .
Municipal Solid Waste up Approximate) (Period of work
to Disposal / Treatment (App can be extended, 3000+18
site for Zone V of Bhiwandi if work is found %GST
Nizampur City Municipal satisfactory)
Corporation
Note:-
1. All eligible / interested tenderers are mandated to get Digital Signature for E-tendering.
2. All the tenderers have to pay the tender fees and EMD / Bid Security through online payment
Gateway only. Failing which the tender will be disqualified.
3. Tender form submitted through post/ courier shall not be accepted.
4. Right for any amendment in the Terms & Condition of Tender and the right to reject any or all

Sd/-

BHIWANDI

www,freepressjournalin

MUMBAI SLUM
IMPROVEMENT BOARD [MG/ADA

A REGIONAL UNIT OF

(MAHARASHTRA HOUSING AND AREA
DEVELOPMENT AUTHORITY)

Tel. no. - 022-66405484, E-mail - eecityslum @gmail.com
e-TENDER NOTICE

Executive Engineer (City) Division, Mumbai Slum
Improvement Board, (Unit of MHADA) Room No. 539, 4th Floor,
Griha Nirman Bhavan, Bandra (East), Mumbai-400051 Phone
Number (022) 66405484 is inviting Open / Regular e-Tender for the
31 number of works in the form of B1 (Percentage Rate) from the
Registered contractors in the corresponding appropriate class of
contractor or any Govt./Semi Govt. organization, via online
e-tendering system. The detailed tender notice and Tender
Documents shall be available & can be downloaded from
Government of Maharashtra portal https:/mahatenders.gov.in
Bidding documents can be loaded on the website. The tender
Document sale start on dated 10/09/2024, 10.05 am to Document
sale end date 17/09/2024, 5.35 pm. Corrigendum / Amendments if
any could be published only on the https:/mahatenders.gov.in

Government of Maharashtra

Public Works Department

Executive Engineer, Public works Divisoin,
Amalner - 425401

Phone No. 02587-224112 /
email-amalner.ee @mahapwd.gov.in

E-TENDER NOTICE NO. 25 FOR-2024-2025

Online Tenders (e-tender) in "B-1" form for 01 (One)
Bridge Works are invited by the Executive Engineer, PW.
Division, Amalner for and behalf of Government of
Maharashtra. Electonic Tender Management System,
http://mahatenders.gov.in from Reputed and experienced
firms / Contractors who fulfil the terms and condition of
tender and having experience of similar type of work. The
rights are reserve to reject all or any tender by
Superitending Engineer/ Executive Engineer. Conditional
tenders are not acceptable.

The details can be viewed and downloaded online from
dated 06/09/2024 to 14/09/2024 at 17.00 Hrs. directly
from the Government of Maharashtra e-tendering Protal
http://mahatenders.gov.in  This detailed tender notice

website. The Competent Authority reserves the right to reject any or

all the tenders without assigning any reason there of Conditional
offers will not be accepted.

Sd/-

Executive Engineer (East),

MSIB Board, Mumbai

Follow us: @mhadaofficial

Lf e Xink G Jo

MHADA - Leading Housing Authority in the Nation
CPRO/A/666

is available on portal http://mahatenders.gov.in, also on
www.mahapwd.com and on Notice Board of the Office of

Executive Engineer, Public Works Division, Amalner
Sd/-
Executive Engineer,
Public Works Division,
Amalner

DGIPR 2024-25/2736

Maharashtra State Road Transport Corporation
Stores & Purchase deptt, Jahangir Bomen Behram Marg,
Mumbai -400 008,

E-Tender Notice No. 02 of 2024-25

The General Manager (S&P) invites E-Tenders on behalf of
MSRTC for purchase of following items. The Tender items,
quantity, specifications, Tender form fee, Earnest Money Deposit,
Bidder prequalification criteria's, other terms and conditions etc.
are available on website -https:/Mahatenders.gov.in and
https://www.msrtc.gov.in Bidders are requested to contact M/s.
NIC (National Informatics centre) - 24x7 Helpdesk Toll free on:-
180030702232/ +917878007972/73, +917878107985/86 for
submission of Bids.

TENDER ITEMS :- EPDM Rubber Flap, EPDM Rubber Glazing &
EPDM Rubber Flock Channel for Window, M.S.Rectangular Tube
& M.S.Square Tube, 2X2 Seats for Ordinary MS Buses, PVC
Insulation Tape, Leather Safety/Synthetic/Canvas Shoes, MS/ST
Polymer Sealant, Ultrasonic Cleaning Machine, Abrasive Cutting
Wheel, New Nylon & Radial Tube, PCTR Bonding Gum & BVC,
Automotive Battery, Tyre Patches for repairs of Tyres by Cold
Process, Automotive Lights, Cylinder Liners, Self Activated Gas
Based Cylinderless Fire Suppression System, In Swing Jack and
Knife Electro- Pneumatic Controlled Passenger Door for Semi
Luxury Buses.

All corrigendum's including extension, propone or postponement
for tender in this tender notice will be published on the websites
as & when required & there will not be any further publication of
the same through newspaper or any other media. The Bidders are
requested to note the same and refer the website regularly.
Bidders using MOPS other than SBI Internet Banking are
requested to make online payment four days in advance.

The General Manager (S&P) on behalf of MSRTC reserves the
right to accept or reject any tender in part or full without assigning
any reasons.

Sd/-
General Manager (S&P)

E =4 SHRI VILE PARLE KELAVANI MANDAL
E SVKM's NMIMS New Building, 10" Floor (West Wing),

V.L. Mehta Road, Vile Parle (West), Mumbai - 400 056

NOTICE
To,
The Members of
SHRIVILE PARLE KELAVANI MANDAL
Shri/Smt.

Notice is hereby given that the Annual General Meeting of SHRI
VILE PARLE KELAVANI MANDAL will be held on Monday,
30" September, 2024 at 10.30 a.m. at Mukesh R. Patel Auditorium,
SVKM's NMIMS Building, V.L. Mehta Road, Vile Parle (West),

Mumbai — 400 056 and at NMIMS Campus Auditorium Shirpur

(online), to transact the following business:

1. To confirm the minutes of the Annual General Meeting held on
Tuesday-9" May, 2023.

2. Toreceive and adopt the Annual Report and Audited Statement
of Accounts of the Mandal for the year ended 31* March, 2024.

3. To appoint Auditors for the year 2024-2025 and fix their
remuneration.

4. To approve the Registration of Memorandum of Association of
SVKM's NMIMS Deemed to be University as required by
University Grants Commission (Institutions Deemed to be
Universities) Regulations 2023, with Registrar of Societies.

5. To approve the compliance in respect of SVKM NMIMS Global
University as required under the Maharashtra Private
Universities (Establishment and Regulation) Act, 2023

6. To dispose of such matters as may be referred to it by the
Managing Committee.

7. To transact any other business of a general interest as may be
allowed by the Chairman of the Meeting.

You are requested to be present. Yours Faithtully,

For & On behalf of
SHRI VILE PARLE KELAVANI MAND_AL

b

Dr. Jayant P. Gandhi
Hon. Secretary

Place: Mumbai
Dated: 7" September, 2024

MUMBAI DEBTS RECOVERY TRIBUNAL NO-3
MINISTRY OF FINANCE, GOVERNMENT OF INDIA

Sector 30a, Next To Raghuleela Mall,
Near Vashi Railway Station, Vashi, Navi Mumbai-400703

RECOVERY PROCEEDING NO 92 OF 2012

BANK OF BARODA ... Certificate Holder

Vs
MR. JASBIR LABHSING MATHARU & Ors ...... Certificate Debtor

NOTICE FOR SETTLING THE SALE PROCLAMATION

(CD-1) MR. JASBIRLABHSING MATHARU

AtTulsiVillaFlatNo. 111, Plot No. 96, Sector-2, Nerul (East), New Mumbai.

Or At Flat No. 1 & 3 Sankalp Ashiwad, Plot No. 6, Gat No. 114, Usurli, Panvel,

Dist - Raigad. And At Diamond Auto Services, Jawahar Co-op. Industries

Ltd., PlotNo. 46 & 47, Village Kamothe, Panvel, Dist - Raigad.

(CD-3) MR. DAYANAND ATMARAM BHAGAT.

At S/s/4, Room No. 278, Sector-2, Vashi, Navi Mumbai.

Whereas the Hon'ble Presiding Officer has issued Recovery Certificate in
0O.A. No. 395 of 2009 to pay to the Applicant Bank(s) / Financial Institution (s) a
sum of Rs 13,00,167.42 (In words Rs. Thirteen Lakhs One Hundred Sixty
Seven & Paise Four Two Only) with cost and interest, and

Whereas you the CDs have not paid the amount and the undersigned has
attached the under-mentioned property and ordered its sale.

Therefore, you are hereby informed that the 25/9/2024 up the proclamation
of sale and settling the terms thereof. You are hereby called upon to has been
fixed for drawing participate in the settlement of the terms of proclamation and
to bring to the notice of the undersigned any encumbrances, charges, claims or
liabilities attaching to the said properties or any portion thereof.

SCHEDULE OF IMMOVABLE PROPERTY

1) Flat No. G 1 admeasuring 747 sq. ft. situated on the ground floor, "Sankalp
Ashirwad Apartment" Constructed On Plot No. 6, Gat No. 114, Usarli Village,
Panvel Taluka, Dist-raigad, Navi Mumbai.

2) Flat No. G 3 Admeasuring 690 Sq. Ft. Situated On The Ground Floor,
"Sankalp Ashirwad Apartment" Constructed On Plot No.6, Gat No. 114,
Usarli Village, Panvel Taluka, Dist-raigad, Navi Mumbai.

Given under my hand and the seal of the Tribunal on 02/09/2024

Sd/-

Deepa Subramanian
Recovery Officer-I

Debts Recovery Tribunal-3

(A Govt. of Indfa Undertaking)
LINK ROAD MALAD W

Lrl) Union 33{,{{5 KANE PLAZA MINDSPACE OFF LINK ROAD
B CHINCHOLI BUNDER

Il o

o §fiar

E-AUCTION SALE NOTICE UNDER SARFAESI ACT, 2002
E Auction Sale Notice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 read
with provision to Rule 8 (6) of Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/s and
Guarantor/s, that the below described immovable property mortgaged / charged to
Secured Creditor, the possession of which has been taken by the Authorised Officer of
Union Bank of India, Link road Malad W, Kane plaza Mindspace Off link road Chincholi
Bunder ( Secured Creditor)will be sold on "AS IS WHERE 1S", "AS IS WHAT IS" and
"WHATEVER THERE IS" basis on 09.10.2024 for recovery of Rs. 11,76,364.00 (Rupees
Eleven Lac Seventy Six Thousand Three Hundred Sixty Four only), together with
interest at contractual rate due to the Union Bank Of India Link road Malad W, Kane plaza
Mindspace Off link road Chincholi Bunder, being Secured Creditors from Mohammed
Haider Khan Flat No 205, 2nd floor, B wing Asmita Satyam CHSL, Nayanagar Mira road
(E), Thane-401107 (Borrowers). The details of the description of the properties for auction,
reserve price, EMO, date and time of auction, bid amount are mentioned as under.
Flat bearing No 205/B, admeasuring 550 Sq Ft, situated on 2nd floor of the building
known as "ASMITA SATYAM" CHSL, situated at Naya Nagar Mira road E Thane
constructed on land bearing New survey No 96 Hissa 02 of Vill Bhayander Taluka
and Distt Thane.

RESERVE PRICE |Rs. 44,41,000.00

EMD Payable Rs. 4,44,100.00

Date & Time of Inspection of above properties: 01.10.2024 between 10:00AM to 12:00PM
Contact details for Inspection of Properties : Mob-9137658240, Mr. Lakshmi Ranjan
andMs. VipraAgarwal.

Last Date for Submission of EMD Amount s 08.10.2024 before 5.00 PM.

Date of E-Auction and Time: 08-10-2024, Tuesday from 10:00AM to 05:00PM

For detailed terms and conditions of sale please refer to the link provided in Secured
Creditor's website i.e., www.unionbankofindia.co.in or service providers website
www.mstcecommerce.comFurther intending bidders can also collect a copy of the detailed
terms & conditions from the Authorized officer in the above mentioned address.
STATUTORY 30/15 DAYS SALE NOTICE UNDER RULE 8(6) / Rule 9(1) OF SECURITY
INTEREST (ENFORCEMENT) RULES 2002

This may also be treated as notice under Rule 8(6) / Rule 9 (1) of Security Interest
(Enforcement) Rules, 2002 to the borrower/s and guarantor/s of the said loan about
the holding of E-Auction Sale on the above mentioned date.

Sd/-

Chief Manager &
Authorized Officer
UNION BANK OF INDIA

Place : - Mumbai
Date : - 03.09.2024

FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF M/S FIREFLY LED PRODUCTS PRIVATE LIMITED

ﬁ‘ma R M DRIP AND SPRINKLERS SYSTEMS LIMITED
CIN: L27200MH2004PLC150101
Registered Office Address: Gat No. 475, Village Gonde, Tal. Sinnar, Dist. Nashik-422103, Maharashtra, India
Email: rmdripinvestors@gmail.com | Website: www.rmdrip.com  Contact +91 9226509809
Intimation pursuant to General Circular no. 20 /2020 issued by Ministry of Corporate Affairs dated 5th May, 2020

RELEVANT PARTICULARS

1 | Name of corporate debtor Mis Firefly Led Products Private Limited

2 | Date ofincorporation of corporate debtor 19.09.2013

3 | Authority under which corporate debtoris
incorporated/ registered

Registrar Of Company (ROC) - Mumbai

4 | Corporate [dentity No./Limited Liability Identification
No. of corporate debtor

CIN:U31902MH2013PTC248325

NiravNo.6, Gaondevi Industrial Estate, Sativali
Road, Vasai- East, Thane - Maharashtra;
401208 India.

5 | Address of the registered office and principal office
(ifany) of corporate debtor

6 | Insolvency commencement date in respect of
corporate debtor

28.08.2024 (The Hon'ble NCLT, MumbaiBench,
Court |, passed order on 28.08.2024 in CP (IB)
4048/MB /2019 and received on 05.09.2024)

7 | Estimateddate ofclosureofinsolvencyresolutionprocess | 24.02.2025 (180 Days From Date Of Order ,

23.02.2025
8 | Name and registration number of the insolvency Umesh Balaram Sonkar,
professional acting as interim resolution professional | Reg.No.:IBBI/IPA-001/IPP-02619/2021-2022
/14043

9 | Address and e-mail of the interim resolution
professional, as registered with the Board

Add:10, Om Shanti CHS, PlotNo. 8/10/12,RD
No.4,Sector-11 ,New Panvel -410206

E- mail : rosonkar1603@gmail.com

Mob. No. 7874447169

Address and e-mail to be used for correspondence
with the interim resolution professional

Cipr-firefly@gmail.com

11| Lastdate for submission of claims 19.09.2024
(Order received on 05th September 2024 from
Hon'ble Adjudicating Authority, hence 14 days

calculated from the receipt of order)

Classes of creditors, if any, under clause (b) of sub
-section (6-A) of section 21, ascertained by the
interim resolution professional

NotApplicable

Names of Insolvency Professionals identified to act
asAuthorised Representative of creditorsin a class
(Three names for each class)

Notapplicable

Relevant Forms are available at
https://www.ibbi.gov.infhome/downloads

(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the FIREFLY LED PRODUCTS PRIVATE LIMITED on 28.08.2024.

The creditors of FIREFLY LED PRODUCTS PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 19.09.2024 to the interim resolution professional at the address mentioned
against entry No. 10.The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
asauthorised representative of the class [specify class]in Form CA-NA.

Submission of false or misleading proofs of claim shall attract penalties.

:Umesh Balaram Sonkar
:07.09.2024

Name and Signature of Interim Resolution Professional
Date

Place :Mumbai

NOTICE OF AGM
(A)ANNUAL GENERAL MEETING & E-VOTING.
NOTICE is hereby given that the Annual General Meeting for the financial year 2023-2024
of the members of the Company will be held on Monday, 30th September, 2024 at 12 p.m.
at the Registered Office of the Company situated at Gat No. 475, Village Gonde, Taluka
Sinnar, Nashik - 422113, Maharashtra, India.
The Annual Report for the financial year 2023-2024 including the Notice convening the
Meeting has been sent electronically to the members to their registered address by
permitted mode, and electronically to those members who have registered their e-mail
address with the Depositories / Company.
The said Annual Report is available on the Company's website and also available for
inspection at the Registered Office of the Company on all working days during business
hours up to the date of the Meeting.
The Company is providing to its members facility to exercise their right to vote on
resolutions proposed to be passed at the Meeting by electronic means ("e-voting"). The
members may cast their votes using an electronic voting system from a place other than
the venue of the Meeting ("remote e-voting"). The Company has engaged the services of
Bigshare Services Pvt. Ltd. as the Agency to provide e-voting facility.
The communication relating to remote e-voting inter alia containing User ID and password
along with a copy of the Notice convening the Meeting has been dispatched to the
members. The Notice of the meeting and format of communication for e-voting are
available on the website of the Company.
In Compliance with the MCA Circulars, The Company has sent the Postal Ballot Notice on
7th September, 2024 in Electronic Form to those Registered Shareholders whose name
appears in Register of Members as on 30th August, 2024.
The remote e-voting facility shall commence on Thursday, 26th September, 2024 from
9:00 a.m. (IST) and end on Sunday, 29th September 2024 at 5:00 p.m. (IST). The remote
e-voting shall not be allowed beyond the aforesaid date and time.
Aperson, whose name appears in the Register of Members / Beneficial Owners as on the
cut-off date, i.e., 23rd September 2024, only shall be entitled to avail the facility of remote
e-voting/ voting at the Meeting.
Any person, who acquires shares of the Company and become member of the Company
after dispatch of the Notice of the AGM and holding shares as of the cut-off date i.e. 23rd
September 2024, may obtain the user ID and password by sending a request at
https://ivote.bigshareonline.com. However, if a person is already registered with Bigshare
Services Pvt. Ltd. for remote e-voting then existing user ID and password can be used for
casting vote;
The members who have cast their vote(s) by remote e-voting may also attend the Meeting
but shall not be entitled to cast their vote(s) again. The facility for voting through ballot
paper shall be made available atthe AGM.
(B)RECORD DATE & (C) BOOK CLOSURE
The Register of Members and the Share Transfer books of the Company will remain closed
from Tuesday, 24th September, 2024 to Monday 30th September, 2024 (both days
inclusive) for annual closing and the record date is 23rd September, 2024.
For R M Drip and Sprinklers Systems Limited
Nivrutti Pandurang Kedar
Managing Director
DIN 06980548

Date: 06th September, 2024
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MRC AGROTECH LIMITED

L15100MH2015PLC269095

UNIT 1028, THE SUMMIT BUSINESS BAY ANDHERI KURLA ROAD,PRAKASHWADI,

CHAKALA, ANDHERI, MUMBAI, 400069

Email : mrcagrotech@gmail.com | www.mrcagro.com

NOTICE OF 9th AGM TO BE HELD THROUGH
VIDEO CONFERENCING (VC) OF OTHER
AUDIO-VISUAL MEANS ( OAVM )

Notice is hereby given that the 9th Annual General Meeting (AGM), of the Members of
the Company will be held on Monday, September 30th 2024 at 12.30 p.m Indian
Standard Time (IST') through Video Conferencing (‘VC
Means (‘OAVM’) to transact the business mentioned in the Notice. Members can join
and participate in AGM through VC/OAVM facility to transact the business as per the
notice therewith.
In compliance of the MCA Circulars and SEBI Circulars, the Notice of AGM and the
Financial statements to the FY 2023-24 along with Board’s report, Auditor’s report,
and other documents required to be attached thereto (Collectively referred as
“Annual Report*) will be sent only by e-mail to all the members of the company
whose e-mail address are registered with the company/ Registrar & shares transfer
agent (RTA) or Depository participant (DP) .The electronic dispatch of notice along
with other documents have been completed on 5th September, 2024 and will also be
available on the company’s website www.mrcagro.com and of the stock exchange
i.e. www.bseindia.com.
In compliance with the provision of section 108 of the act read with rule 20 of
Companies (Management & Administration rules), 2014 as amended from time to
time & Regulation 44 of the SEBI ( Listing Obligations & Disclosure Requirements )
Regulations 2015 & Secretarial standards on General meeting (SS-2) ,the company
is pleased to provide remote e-voting facility (‘Remote E-voting ‘) to all the members
to cast their votes on all resolutions set out in the Notice of the AGM .Additionally, the
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FREDUN PHARMACEUTICALS LIMITED

CIN: L24239MH1987PLC043662
Regd. Office: 11th Floor, Tower A, Urmi Estate, 95, Ganpatrao Kadam Marg, Lower Parel (W), Delisle
Road, Mumbai-400013
Email: business@fredungroup.com;

,

Website: www.fredungroup.com Telephone No: 022-40318111
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company is providing facility for e-voting during AGM (e-voting ) to all the members
who have not cast their votes through remote e-voting . The Procedure /Instructions

inrespect of have been provided in the Notice of the AGM.

The members of the company holding shares either in physical form or in
dematerialized form , as on cutoff date 23.09.2024 shall be eligible to cast their votes
by remote e-voting or attend the meeting through VC/OAVM and cast votes at AGM.

1. Date of Completion of dispatch of notice of Annual General Meeting — Thusday,

September 5th, 2024

2. Date and Time of commencement of voting through electronic means — Friday,

September 27,2024,9.00a.m.1.S.T

3. Date and Time of end of voting through electronic means — Sunday, September

29th, 2024,5.00 pm. 1.S.T.

4. Members may please note that voting would not be allowed beyond the

aforesaid date and time.

By Order of the board For MRC AGROTECH LIMITED
SD/-

Mr. Ashok Kumar Singh
Executive Director & CEO
DIN: 08423436

Date: 04.09.2024
Place:Mumbai
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